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‘Sub:-  Regarding NALSA Vacany Circular to. circulate amongst the Staff member of Delhi

A Ietter beanng No 3176/8 dated 14}06/2024 alongwlth its enclousers recelved from Sh. Ra]eev o

Kurnar Yadav, Under Secretary/H 0. O Natronai Legal Service Authonty, B-Block, Ground Floor,
ury of Ineha, New Delhl 11@001 on the abovenoted

y ».abe downloaded '
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' District)(Copy attathed for. ready reference’f
2. The Ld. Principal Judge Fatnily Courts (HQs), Dwarka courts Delhi.
-3, Alithe-Ld: Judicial @fﬁc’ers posted in- Central~D|strlct Tis Hazari Courts Delhx

4. Al the sr, AO{)/ AO(J)/ Brahch 1n-Charges of all the brarichés in Central District, Tis
Hazari Courts, Delhi, with request to ‘download the same from official website' of
Delhi District Courts.

5. P.S. tolLd. Prmcmal District & Sessmns Judges (HO.s), Delhl for lnformatlon
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